In the :Central Administrative Tribwunal =TT
Jthpur Bench , Jodhpur

e 820

Date of Order s 18.,11.2002

O.A. No. 297/2002
!

Sur jeet Singh aged 33 years, 3/o Shri Ammi lal, Resident
of Ramgarh, Tehsil Hohar, District Hanumangarh.

seess Applicant.

Ver sus
$ 1. Union of India t iwough General Manager,
North West Region, Korth-West Railway,
Ja ipur .
2. Divisional Railway Mansger,

Morth-West Railway, Bikaner .

3. Divisional Commercial Manager,
NorthoWest Railway, Bikaner.

Station Super intendent, North West Railway,
Gogamed i, District Hanumangerh.

+s. » o« Responderkt s.

@ 8¢ 90O

Hon'ble Mr. Gopal 3ingh, Administr#fi ve Member
Hon'ble Mr. JeKse Kaushik, Judicial HMember

¢4y a

Mr. BeS. Charan, Advocate, present on behalf of the
applicant.
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| ORDER —

Per Mr. Gopal 3ingh

In this application under section 19 of tihe
Administrative Tribunals act, 1985, applicant, Sur jeet
Singh, has prayed for quashing the impugned order dated
11.10.2002 placed at Amex. #/15 with all consequential

benefits.

20 The applicant is working as Halt\.?;gelt with the
respondent-department . fiig contention 1s that he is
performing the duties of a Booking Clerk and, therefore,
nis services cannot be terminsted without proper inguiry.
He also contends that becase he is working on the post

of Booking Clerk though, he is a Halt Agent, he holds

& civil post.

There is nothing on record to substantiate the |
gument of the learred counsel for the applicant that

/ the applicant holds a civil post or working against

a post of Booking Clerk. He is appointed only on Halt
Contract basis and cannot c¢laim to be holding a civil
post. HWe are firmly of the view that the grievance of
1"‘\4 the applicant does not fall within the jurisdiction of

this Tribunal. The Original Application is, therefore,

returned for pms its presentation before a proper forume.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
BENCH AT JODHPUR

ORIGINAL APPLICATION NO. D;cz i ) /2002

APPLICANT :-
Surjeet Singh

VERSUS

RESPONDENTS :-

Union of India & Others.;

Originél\App-l‘ication.

DOCUMENTS OF THE APPLICANT :

Annex. A/1 Copy of catifRter dtd. 15.3.2000 Vs

Annex A/2 Copy apprecuatlon certificate by Sarpanch, \ 6
Gram Panchayat, Ramgarh.

Annex.A/3 Copy of appreciation certificate by Station \7F
Superinté%éﬂ?éﬁ;fﬁ%‘imgarh.

Annex.A/4 Copy of show-causeTintice dtd. 25.7.2001/ ()

8.8.2001

Annex.A/5 Copy of reply to show-8ause notice. vy -~

Annex.A/6 Copy of communication by Shri Puran Mal 22

Annex.A/7 Copy of communication by Shri Rameshwar Lal LS
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Annex.A/8 Copy of affidavit by Shri Puran Mal.
Annex.A/9 Copy of affidavit by Shri Rameshwar Lal.
Annex.A/10 Copy of certificate issued by CIT/TCR
Annex.A/11 Copy of certificate issued by CIT/TCR
Annex.A/12 Cdpy of afﬁdavif dtd. 16.10.2002
Annex.A/13 Copy of affidavit dtd. 22.10.2002
Annex.A/14 Copy of appreciatibn letter by the Director,
Block No. 22, Ramgarh.
Annex.A/15 Copy of impugned order dtd. 11.10.2002
Annex.A/16 Copy of memo of appeal.
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(BHUSHAN SINGH CHARAN)
COUNSEL FOR THE APPLICANT

Place : Jodhpur
Date : 1 /11/2002
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